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BBEL . .BDw with DVe Elcalates 

*245. SHI.U · H. N. BAHUGUNA: 
Will' the Minister ' of ENElRGY be plea-
sed to refer to the news-item in the 

'Busir.e Standard'" dated 23 Sep-
iembeJ, 1982 under the caption 'BBEL 
for wJth DVC escalates" and estate: 

(a) " ,bether it is a fact . that the 
disput.! between the BHEL and DVC 
over the problems and commissioning 
t he 21(\ MW unit at DVe's Durgapur 
power station has escalated into an 

open row and that the BHEL has 
now ~~fused to commission the unit 
unlless certain preconditions are ful-
filled; 

(b) if so, the circumstances leading 
to the said now: and 

(c) the steps taken by 'Government 
to ensure cooperation and smooth 
workinJC between the two public 'Sector 
u nits? 

THE MINISTER OF ENERGY 
( SHRI P. SHIV SHANKAR): (a) No, 
Sir. The unit has already been recom-
missioned. 

(b) and (c) Does not arise. 

Telecast of Trial Games 

*246. SHRIMATI KlSHORI SIN-
HA: 

SHRI B, V DESAI: 

Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether his Ministry are sati'S-
fied with the quality of TV coverage 
Of the Trial Games in September 1982; 

(b) whether there was any confu-
sion regarding commentators and pro-
-ducers' team; and 

(~ whether separate teams of pro-
ducers cameramen commentators 

'have been constituted to cover each 
of the events in Asiad? 

THE MINISTER OF STATE OF 
THE MINISTRY OF INFORMATION 

AND BROADCASTING (SHRI N. K, 
P . SALVE): (a) Y • Sir. 

(b) No, Bir. 

(e) Yes, Sir. 
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Allocation of funds for Legal aid to 
the pOOr 

*248, SHRI ANANTHA RAMULU 
MALLU: Will the Minister of LAW, 
JUSTICE AN'D COMPANY AFFAIRS 
be pleased to state: 

(a) whether Governmenn have al-
located 'Some "mount to the States for 
providing legal aid to the poor during 
the current financial year; , 

(b) it 'So, the details thereof, (State-
wise); and 

(c) the criterion for pro iding lela! 
aid to the poor? 




